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CENTRRL ADMINISTRATIVE TRIBUNAL

H

NGA Bt

‘nﬁpLIchIGN No(”)

Second Floor,
Commercial Complex,:
Indiranagar,
Bangalore-560 038,"

Datedﬁ 2 AUG 1993

. 304 of 1991,

WW*R—\

/

v/s,

- Sri.C.H, Govinda Bhat,

2,

4.

5. .

Te

8.

[
A

. Commission,

6.

" S$/0.K.Thirumelesh Bhet, .
Senior Scale KAS Officer,
Vigilance Officer,
Mysore Minerels Limited,
39, Mahatms Gandhi Road,
Bangalore-560 001,

$ri.B.B, Bajendri,Advocate,
No.71-8,(1220), 22nd Cross,
2nd Block Raje;inegar,
Bangalore-10

The Secretary,

. Department of Personnel and

Public Grievances and Pension,

New Delhi. » :

The Chirmen,Union Public Service
éhahjahan RodgN.Delhi,

Chief Secretary,Vidhana Soudha;
Govt.of Kernataks,Bangalore,

Sri.Aravinda Rishbud, .
Chief $ecretary,21lla Perishad,
Gulbarga District. _

Sri.,Jeyakara Jerome,
Chief Secretary,Zilla Parishad,

‘Bangalore Rursl District,

keiatic Bldg,Bangalore-Q.

Sri.kshok V,David,
DepGty Commissioner,

‘Bellary District.

9.

10.

11'.

12,

13.

14,

-

(Contihued to

Reugondent(s) Secretary,ﬂinistry ;
of PeY.Pablit Grievances and Pension,’
New Delhi & Others.,

Sri.Mm.G.Halappanavar, B
Deputy Commissioner,
Bangslore Dfssrict,

Krishi Bhavan,Bengslore,

Smt.R.5,5ujaths,

Deputy Secretsry,
Fimance Department,
Vidhana Soudhaﬁﬂangalore.

Sri.T.Thimme Gouda,
Deputy Commissioner,
Kolar District,

Sri.Sadsshivaish,
Deputy Commissioner,
Shimogs District.

Sri.,A.S.Srikanths,

Beputy Secretary, :
Commerca & Industries Dept.
Multistoreyed Buildings,
Govt.of Karnataka,
Bangslore.

Sri.K.S.Menjunath,
$io.K.Sarangapani,
Deputy Secretary,

H.K.D. B.,C-G? Sth Cross,
8th Maln,Vasanthanagar,‘
Bangelore, .

e e‘no;2/-

> SUBJECT:- foruardlgg of cbg&ps of the Ordér;g_psed by

he Central Admlnlstr tive Trlbunal,Bangaloré Bénch

- Bangalore.

Please find 9nclosed herewith a copy of the ORDER/
'STAY/INTERIM ORDER. pagsed bg this. Trlbunal in the abova said

applicatlon(s) O o e e em e e

s

DEPUTY REGISTRAR
UDICIAL BRANCHES,

2




CENTRAL ADMINISTRATIVE TRIBUNAL
| 'Becond Floor,
Coemmerciel Complex,‘
*Indiranagar,
Jangalore-SGO 038.
-323= - Dated: |
~ APPLICATION NO(s), _ 304 of 1991 R
;Eggiggag§£§2c;ﬂocovinda Bhat - v/s. Resgggqent(s)&ecretary,ﬂinistry- :
S A : - of Per.Public Grievances & Pensions, |
New Delhi and Others. .
15, $ri Lukose Vallathoral,
© $/0.V.J.Varkey,
Joint Reglstrar of Co—ﬂperative Societies,
Bangalore.
16, 'Sri.K.Keshavescheri,
$/0.8r1,Y.N. Kelayye,
Deputy Secretary,'
H.E.W. Department,
Vidhane Soudhs Bangalore.
- 17, Sri.m.S.Padmarsjaish, .
Central Govt,Stng. Counsel 3y
High Court Building, - i
Bangalore.
18, Sri.M.Vasudeva Rao,
‘ Centrel Govt.Stng.Counsel,
High Court Bulldlng,
Bangalore,
19, Sri.D.R .Rajasekharapps,
. Advocate C/o.Rdoooate General's Office,
Kol T, Umzt Indiraneger,Bangalors,
- >
20 3 srlo No Bo Bhat’kdvocat‘e’ Noo 5&5,1 Gth-ﬁmﬂain,
3rd Block,Koramangala Bangaslore-34,
21,  S8ri.M,Narayana Suamy,kdvocate No,.844 Upstalrm,
17th G Main,V Block Raja;inagar Bangalora-10
22, Sri.M.R.Neik,Rdvocate,47,6th Cross,Gandhinegar,Bangalore-9,
23] Sri.K. R.D.Karanth,kdvocate, 32 Mangalnagar Sankey Rd,Cross,
Bangalore-SZ.
24, Sri.N,S.Prssad,Rdvacezte,No,242, V th Main Rd ﬁandhznagsr,
o .-Bangelore-Q A _

SUBJECT:~ Forwarding of copies of the Orda passed by 2?_“:
the Central Rdmlnlstrgtive Trlbunal,BangalorewEench ’ ‘
_Bangalor R

. Please find enclosed herewith a copy of the ORDER/

g STAY/IETERIM ORDER.passed by . this Tribunal in the above said
applicatien(s) on - 03-08-93. : |
: | R * DEPUTY REGISTRAR
. JUDICIAL BRANCHES.

Ta




=t * CENTRAL ‘ADMINISTRATIVE TRIBUNAL: BANGALORE. | - -

I | . o - DATED THIS THE 3RD DAY OF AUGUST,1993.
'PRESENT:
Hon'ble Mr. Justice P.K.Shyamsundar, . .. Vice-Chairman.
- And )
Hon'ble Mr.V.Ramakrishnan, . .. Member{a). "
APPLICATION NUMBER 304 OF 1991
' !
C.d.Govinda Bhat, _ o B}
S/o K. Thlrumalesh Bhat, v .
Senior Scale KAS Officer, . ]
presently working as o
Vigilance Officer, |
flysore tlinerals limited, '
39, Mahatma Gandhi Road, :
Bangalore-560 001. X Applicant. !
(By Sri B.B.Bajentri, Advocate)
v, '
1. The Union of India ‘ |
» represented by its Secretary, . i
) Department of Personnel and : |
' Public Grievances and Pension,
New Delhi.
2. The Chairman,
Union Public Service Comnission,
Shaha jan Koad, New Delhi.
3. The Government of Karnataka
by its Chief Secretary, : '
Vidhan Soudha, Bangalore.
‘ 4. Aravinda Rishbud,
<. v Chief Secretary, Zilla Parishad,
Gulbarga District, :
Gulbarga.
5. Jayakara Jerome,
Chief Secretary,
Zilla Parlsnad Bangalore
Rurdl District, Asiatic Building,
K.G. Aoad Banbalore-560 009.

. Ashok V‘Dav1u,
Deputy Commissioner,
Bellary District, Bellary.

]
<, S o eyt

. M.G.Halappanavar,

Deputy Commnissioner,

~ Bangalore District,

;# Krishi Bhavan, Opp:

/ Bangalore City Corporation, .

Bangalore. .. Respondents.
' (Contd..)
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T 80 Smtm R.S.Su:jatha,

Deputy Secretary, -
Finance Department, A
Vidhana Soudha, Bangalore.

9. T.Thimme Gowdé,

Deputy Commissioner,
Kolar District, Kolar,

10. Sadashivaiah,
Deputy Commissioner,
Shimoga District
Shimoga. o
11.A.S.Srikantha,
Deputy Secretary,
Commerce and Industries Department,
Government of Karnataka,
Multistoreyed Building,
Bangalore. '
12.K.5.Manjunath,
Major, S/o K.Sarangapani,
Deputy Secretary, H.K.D.B.,
C-87, 5th Cross, 8th Main,
Vasanthanagar, Bangalcre.

13.Lukose Vallathorai,
Major, S/o V.J.Varkey,
Joint Registrar of Co-operative
Societies, bangalore.
14.K.Keshavachari, .
tiajor, S/o Y.n.Ralayya,
Deputy Secretary, HEW Department,
Vidhana Soudna,
Bangalore. .. Respondents

(By Sri pM.S.Padmarajaiah, learned Standing Counsel for Rl
Sri M.V.Vasudeva Rao, learned Standing Counsel for R2
Sri D.R.Rajasekharappa, learned HCGP for R3

Sri N.B.Bhat, Advocate for RS.
Sri i.N.Swamy, Advocate for K6
Sri {.R.Naik, Advocate for R7 and K11

Sri K.R.D.Karanth, Advocate for RO
Sri N.S.Prasad for R10)

This application having come up for hearing to-day, Hon'wule

Memver(A) made the following:- »:

ORDER

Heard the. learned counsel for the applicant as

>

TR
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. also the’ learned Stan‘ding‘ Counsel for the respondents. /I‘he
prayer of the applicant ié that he should be promot‘ed to the
Indian Administrative Service fetrOSpéttively 'ffohx"“the date
on which ‘respondents 4 to 11 were promoted to the I.A.S. as
his ser\(ice, ;ecords should have been a.sses’e:,?f:a'fl/t_:er the expunction
of adverse remarks record\ed in his earligf' éaﬂé.idential reports.
Lfarned counsel for the applicant submits that the applicant
will now submit a re.p.resentation to tne Government of India
setting forth his case in detail and requesting for redressal
of his grievance.”. We have no objection for such a representbtion
1: being made to the Governmen; and if it;is wmade, we direct the
.M,/vhif’espondents to dispose of the sauwe within 6“ months from the

RSN /‘9) ;
dateNof receipt thereof.

4
13

3 mWith the above observation tne application is disposed
) =

3d — Sd_

METBER(A) VICE~CHAIRwAs.

TRUE COPY
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' CENTRAL ADMINISTRAT IVE TRIBUNBL
: T BANCALORE _BENCH

Second Floor, :
Commercial Complex,

- - 1 : Indiranagar,
Review Application No.50/95 in Bangalore-560038,
: Dated: 80CT 1993
APPLICATION NG(S) ¢o4 of 1991.
APPLICANTS: ¢ i Govinda Bhat RFSPUNDENTS Secretsry,Deptt.of Per.
Pub.Grivncs & Pen51ons NDelhi & Others.
.TO,
i .
! 1, Sri.b.B. Eajerstri, 9. Sri.N.S.Prasad,
! Advocate,71-B(1220), , Advocate,No.242¢,
‘ 22nd Cross Second Blockﬁ, V-Main,Gandhinagar,
RaJajlnacar Bangalore-~10. Bangalore-9. '
2. ‘Sri;M.S.Padmarajaiah,

4.

6.

S

7.
8.

Sybject:-

Sri.

Central Govt.Stng.Counsel,
High Court Bldg,Bangalore.

Sri.*.Vasudeva Rao,
C.G.S.C. Bangalore-l.

D.R. RaJashekarcppa.

" Advocate, /o Advocate Gene.Office,

KAT Unlt, nolranagar Bangalore-38.

' Sri.N.B.Bhat,Advocate,No.545,16th-A-Main,

3rd Block, Koramangala Bangalore~34.

‘Srl.‘ N.Swamy, Advocate,No.844, Upstalrs,l7th G Main,

V Block,Rajajinagar, Bangolore-lo.
Sri.MvR.Naik,Advocate,47,6th “ross,Gand&inagar,B'lore-9}

Sri.K.R.D.Karanth,Advocate, 32,Mangalénagar, Sankey Raad,
Bangalorewr

Foruarding of copies cf the Order passed by

the Central Administrative. Trlbunal Bangalore,.

4 . Please find:enclosed hereuith a copy of the
DRDER/STAY/INTERIM ORDER passec

"above said appllcatlon( ) on Fourth October, 1933.

by;th;s Tribunal in the

o

P
: DEPE REG ISTRAR AB
(7 JJ—IUD ICTAL BRANCHES.



‘BEFORE THE CPNTHAL ADNINISTRATIVE’TRIBUNAL .
i v 'BANGALORE BENCH° BANGALORE

.DATED THIS THE FOURTH DAY OF OCTOBER 1993

Present:
Hon’bpe Justice Mr., P.K. Shyémsundar eoo Vice Chairman
Hon'bie Mr. V. Ramakrishnen " eew Member (A)

REVIEW APPLICATION NO. 50/93

Shri C.H. Gov1nda Bhat,

S/o K. Thirumalesh Bhat

Senior Scale KAS Offlcer

Vigilance Officer,

Mysore Minerals Limited,

39, Mahatma Gandhi Road,

Bangalore ‘= 560 001

(presently working as

Deputy Secretary to Govt,

Revenue Department,

M S Buildings, ‘ : .
Schlvalaya - 2, ' ‘ Review
Bangalore - 560001 . ) . <o+ Applicant

~ ( shri B,B, Bajentri, Advocate )

Vs,

l. The Unior of Indias
represented by its
Secretary, Department
of Personnel and
Public Grievances and

' Pensionk New Delhi.

The Chairman,

Union Public Service
Commission,
Shahjahan Road,

New Delhi,

| 4
The Govt., of Karnataka
by its Chief Secretary,
Vldhana|Soudha,
Bangalore,

Arav1hd§ Rishbud,
Chief Secretary,
Zilla Parlshad

Gulbarga Dlstrlct.

ceoe2/=
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st B L ST




T T o

60

7

10,

11.

12,

13,

Jayakara Jerome,
Chief Secretary,
Zilla Parishad,
Bangalore Rural Dist.,

~ Asiatic Building,

K.G. Road,

~  Bangalore - 560 009.

Ashok V, Davidy.
. Deputy Commissioner,
Bellery District,
Bellary.

M.G. Haléppsnavar,
Deputy Commissioner,
Bangalore District,
Krishi Bhavan, Opp:
Bangalore City Corpn.,
Bangalore,

Smt. R.S. Sujatha,
Deputy.Secretary,
Finance Department,
Vidhana Soudha,
Bangalore.,

-T. Thimme Gowda,
Deputy Commissioner,
Kolar District, Kolar,

Sadashivaiah,

Deputy Commissioner,
Shimoga District,
Shimoga.

A.S. Srikantha,

Deputy Secretery, -
Commerce and Industries,
Department, Government of
Karnataka, M.S. Building,
Bangalore,

K.S. Manjunath, :
Major, ‘S/o Sarangapani,
Deputy Secretary, HKDB,

- C-87,.5th Cross,

8th Main, Vasanthanagsar,
Bangalore,

Lukose Vallathorai,
Major, S/o V.J. Varkey,
Jt. Registrar of Co-o0p.
Societies, Bangalore.

00.003/-

-




14, K. Keshavachari
Major, S/o Y.N. Kalayya,
Dy, Secretary,
New Department,
Vidhana Soudha,
Bahgalore.

This review.appiiCatiop having come up before this
Tribunal today foerrders, Hon'ble Justice Mr. P.K.

Shyamsundar, Vice Chairman, made the following:
ORDER

We have heard the learned counsel for the review
applicent. We do hot think this to be fit enabling for
review of our order, ,Nonétheless, we acceéd to the
submission of the learned counsel, that all the contenw
tions raised in the ofiginal application shauld be left
open and there should be such a declaration. We make
such a declaration, Counsel also takes mild exception
to the observation in the judgement -, . ®"that the
applicant will make a representation at his behest to
the Central Government apropos the grievance méde in
the originai application," Counsel says it was at our
behest such a represenfation would be made, while we do
ot recollect what exactly transpired on the date of
1 earing., While we pronounced our orders in the pfesence
;/éf counsel by taking it for granted that it is at our |

directiqn‘the applicant was to make a representation,
We direct him to make such‘a representation.-.With this

observation, this review application stands disposed

Coff finally, IRUECOPY

Sd
 Member—A)

m*mw mm %‘ﬁ \}1ce Chairman /

vERTHAL ADMEFSTRATIVE YRIE
ADDITIORAL BENCH
SANGALONE

Do I e



